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New Delhi. dated this the 2znd September, 2000

Central Administratiye Tribunal
Principal Bench

0.4, No. 715 of 2000

Hon ble Mr. S.R. Adige, Vice Chalrman (&)
Hon ble Dr. A. Vedavalli, Member (J)

shri H.S. Kohli,

R/o BE-Z39, Harli Nagar,

New Delhi~110064. .. Applicant
(Shri G.K. Aggarwal)

Ve sus

Union of India through

1. The Secretlary.
Ministry of Urban Development,
Hirman Bhawan,
New Delhi-1100D17.

7. The Director General (Works)
Central Public Works Dept..
Mirman Bhawan, New Delhi-110011.

3. ‘Tne. Secreatary, _

Union Public Service Commisslon,

Dholpur House,

shahiahan Road,

Mew Delhi-110011. ... Respondents
(None appeared)

ORDER_(Orall

M. S.R. Adige, VC (A)

Gur  attention has been - invited by Shri
Agagarwal . to the Tribunal s order dated 24.%.,2000 in
O. A, NO. 349/2000 in an identical case which was
dimissed as not malntainable. We are informed that
the challenge to the aforesald order dated 24.5.2000
has also been dismissed by Delhi High Court in

WP-4855/2000 on 21.9.2000.

2. As Shri Aggarwal does not deny that the
aforesaid orders fully cover the facts and
. la] -

circumstances of the pressnt O.Avﬁ'is also dismisnsed, 7wk
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(Dr. A. Vedavalli) (S.R. Adige))
Member (J) Vige Chalrman
JGK/
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